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MINISTRY OF FINANCE
{Department of Revenue)
~ NOTIFICATION
New Delhi, thellth April, 2011

$.0. 73%(E).—In exercise of the powers conferred ‘
by Section 9 read with Sections 4 and 76 of the Narcotic
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[Parr I—Sec. 3(3i)]

Drugs and Psychotropic SubstamcesAct, 1985 ¢61.0f 1985),

the Central Government; hereby makes the following rules
further to amend the Narcotic Drugs and Psychotropic
Substances Rules, 1985, namely - —

1. (1) These rulesmay:be called the Narcotic Drugs

and H;sychotropic Substances (Amendment) Rules, 2011.

5(2) They shall gome into force on the date of their
publication in the Official Gazette.

2, In the Narcotic :Drags and Psychotropic

. Substances Rules, 1985, in-rule 49,—

() in sub-rule (1), in clause (ii), for the word
“Board” the words “Secretary, Government
of India, Ministry of Finance, Department of

Revenue .or any -other officer, not below the .

rank of Additional Secretary to the Government
of India, awthorized by him in this behalf” shall
be substituted; .

(i) insub-rule 3}, forthe word “Board” the words
“Central Government” shali be substituted.

[F. No. N-11012/1/2011-NC-H1]
SATYANMARAYANA DASH, Under Secy.
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Note : The principal notification was published in the

Gazette of India, Extraordinary, Part 11, Section 3,
Sub-section (i) vide number G.S.R.837(E), dated
the 14th November, 1985 and subsequently
amended vide notifications S.0. 786 (E), dated the

- 26th October, 1992, 5.0. 599 (E), dated the 10th

August, 1993, G.S.R. 748 (E), dated the 14th
December, 1993, G.S.R. 543, dated the 24th October,
1994, G.S.R. 82, dated the"14th February, 1995,
G.S.R. 556 (E), dated the 14th July, 1995, G.S.R. 25
(E), dated the 12th January, 1996, G.S.R. 509 (E),
dated the 4th November, 1996, G S.R. 350 (E),
dated the 25th June, 1997, G.S.R. 214 (E), dated
the 19th March, 2002, G.S.R. 763 (E), dated the
14th November, 2002, G.S.R. 115 (E), dated the
21st February, 2003, G.S.R. 129 (E), dated the 26th
February, 2003, G.S.R. 217 (E), dated the 17th
March, 2003, G.S.R. 95 (E), dated the 4th February,
2004, G.5.R. 736 (E), dated the 22nd December,
2005, G.S.R. 639 (E), dated the 13th October, 2006,
G.S.R. 2 (E), dated the st January, 2008, and 8.0,
1661 (E), dated the 13th July, 2010.
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